11 TEM NO Mvt 2 Court No. 13 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).1690/2011
(From the judgenent and order(s) in dated 26/11/2010 in
CRLA No. 1/ 2000, dat ed 26/ 11/2010 in CRLA No. 2/ 200 of The H GH COURT
OF GUWAHATI , ASSAM
T.S. BAREH Petitioner(s)
VERSUS

STATE OF MECHALAYA & ORS. Respondent (s)
Date: 25/08/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE CYRI AC JOSEPH
HON BLE MR JUSTICE T.S. THAKUR

For Petitioner(s) Rabi n Maj under, Adv.
(0]

M.
Ms. A.|.Bang, Adv.

For Respondent (s)
UPON bei ng nmentioned the Court nade the foll ow ng

ORDER

Li st on 01.09. 2011.

(Shashi Sareen) (Renuka Sadana)
Court Master Court Master



